3169 Written Answers

Power Commission since its inception;
and

(b) out of these purchases
much were made—

how

(i) through the Government Sta-
tionery Office, and ,

(ii) from private suppliers—
in each year since 19517

Tue DEPUTY MINISTER ror IRRI-
GATION axp POWER (Surr J. S. L.
Hatsr): (a) and (b). Information is
being collected and will be laid on the
Table of the House as soon as possible.

Levy oF Dury oN OIL PRODUCED IN
MiLLs

*385. Sur1 D. NARAYAN: Will the
Minister for COMMERCE AND INPUSTRY
be pleased to state:

(a) whether it is a fact that' the
All-India Khadi and Village Iudus-
tries Board have suggested that Gov-
ernment should levy a duty of Rs. 1-4
per maund on oil produced in mills
and the amount so collected should be
utilised for the development of ghani
0il industry; and

(b) if so, what action Government
have taken in the matter?

THE MINISTER ror COMMERCE
(SHrr D. P. KARMARKAR): (a) Yes,
Sir. Such a suggestion has been made.

(b) The suggestion is being consi-
dered by the appropriate Ministries.

Faearfa safaat # qaata 3 fou =g

*3ce, =Y Fo FrUTuar
qA3E HWAT g I FT FAT FW
fr gzzamg wsr & qfew #rdars
F qrg FHT GER F U F
frertfag safret & qratg & fog
g ST GTIT T&EHI fRar g7 7

[ COUNCIL }

to Questions 3170
t[LOAN FOR REHABILITATION OF DiIs-

PLACED PERSONS

*386. Smrr K. NARAYANAPPA:
Will the Minister for REHABILITATION be
pleased to state whether after the
police action in Hyderabad, the Central
Government sanctioned a sum of five
lakhs of rupees for the rehabilitatinn
of the displaced persons in that State? |

Tue MINISTER ror REHABILITA-
TION (SHRI A. P. Jain): Yes.

InDUSTRIAL LaBoUR HoOUSING SCHEMES
IN ANDHRA STATE

*387. Surt K. SURYANARAYANA:
Will the Minister for Works, HOUSING
aND SuppLy be pleased to state:

(a) the number of places in the
State of Andhra where Government
have sanctioned Housing Schemes for
industrial labour,

(b) how much money has been sanc-
tioned by Government for the pur-
pose; and

(¢) the stage at which the work on
these schemes is at present?

Tug MINISTER ror WORKS,
HOUSING anp SUPPLY (SARDAR
SwaraN SiNgH): (a), (b) and (¢). A
statement, giving the required infor-
mation, is laid on the Table of the
House. [See Appendix VII, An-
nexure No. 180.]

EXPORT QuOTA OF GROUNDeNUT OIL

*388. Surt PRASADARAO: Will
the Minister for COMMERCE AND IN-
DUSTRY be pleased to siate:

(a) whether Government have
received any representation for fixing
with immediate effect the expori quota
for ground-nut oil; and

(b) if so, what action Government
have taken in the matter?

Tue MINISTER ror COMMERCE
(Sgrr D. P. KarMARkaAR): (a) Yes,

+tEnglish translation.



